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SettInI up of Central DesIp otrk:e 
In C. P. W. D., New Delhi 

4557. SHRI S. D. SOMASUNDARAM: 
Will the Minister of WORKS, HOUSING 
AND SUPPLY be pleased to state: 

(a) whether it is a fact that Government 
have decided to set up a central design office 
in the Office of the Engineer-in-Chief, C. P. 
W. D. during the current year; 

(b) if so, the functions of that office and 
when it is likely to be set up; and 

(e) the reasons for the delay in selling up 
this omce ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING AND 
SUPPLY (SHRI IQBAL SINGH): (a) Yes. 

(b) The important functions of the Central 
Design Olliee are as follows:-

(i) Standardising designs, e.timates and 
specifications for works of repetitive 
nature. 

(ii) Preparing technical reports on im-
portant works includine special 
architectural and engineering proh-
lems. 

(iii) To keep in touch with the latest 
developments in plannini and 
consturuction of huildings and also 
with the research on building works 
heine carried out in I ndia and 
abrOlid. 

(iv) To lay down policies with regard to 
It~ and other standards to be 
adopted and also scrutiny of papers 
received From Orpniastions like the 
Indian Standards Institution. National 
Bundinl' Orpnisntion etc. 

(v) To prepare standard specifications 
and schedule of rates. 

(vi) To look aner the C.P. W. D. Labora-
tory for research and testing work 
and also the C. P. W. D. (Technical) 
Ubrary. 

The orpnisalion would be set up durin. 
the current IlnaDc:ia1 year. 

(e) Government approved of the proposal 
only in November, 1968 and hence there haa 
been no delay. 

4558. SHRI S. D. SOMASUNDARAM: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact that the Daily 
Allowance to Government employees WBS 
raised in March, 1968 in view of the rise in 
the cost of living; 

(b) iF so. whether Government propose 
to revise the rates of mileage and motor cycle 
allowance to tlic emplyees entitled thereFor 
and if so. when; and 

(c) if not. the reasons thereFor ? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE (SHRI MO-
RARJI D!:SAI): (a) Yes; Sir. 

(b) No; Sir. 

(e) On grounds of economy in adminis-
trative expenditure. there is no proposal to 
increase the mileage and motor cycle allow-
ance. 

GuJaranwala House-bulldin!! Co-operatlve 
Soci<'ty, Deihl 

4559. SHRI S. 1'. RAMAMOORTHY: 
SHRI GHAYOOR ALI KHAN: 

Will the Minister of HEALTH, FAMILY 
PLANNING AND URRAN DEVELOP-
MENT be pleased to state: 

(a) whether it is a Fact that the land 
allotted to the Gujranwala House Building 
Co-operative Society. Delhi has been fully 
developed and lay-out approved; 

(b) if so. the cost of the land per yard and 
the cost of the the development of land per 
yard; 

(c) the price per ynrd beinl cbarpod or 
already charsed by the Society from its 
Members; 

(d) the amount of bonus/dividend paid 
to the members during the lifetime of the 
Society apinst the deposit by the members 
in advance and how it was paid; 

(e) whether all the plots have been allotted 
and if not. the reasons thcref'or; and 

(f) the time odIeduie /Iud for aIll>h1*1t 
and conttruction of holDCS? 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): (a) The 
lay-out plan of the GlIiranwala Co-operative 
House Buldinl Sociely Ltd.. in respect of 
the land allotted to it. was sanclioned in 
1966 and the developmenl of land is nearing 
co mplelion. 

(b) The lotal amounl of premium paid by 
Ihe Sociely is Rs. 20,31,372.00 in respect of 
undeveloped land measuring 31 S bighas IS 
biswas, allolled 10 it. The actual amount of 
premium payable by it would be finalised 
arter the devclpoment of the land has been 
completed. 

(c) The society has so far charged form 
its members at the rate of R •. 32.00 per sq. 
yard towards the cost of the land lind develop-
me ... t etc. The amount recovered from Ihe 
members is subject to adjustment arter the 
completion of development. 

(d) Under the bye-laws of Ihe society, 
no bonus is allowed on the amount p.,id for 
the land. 

(c) and (f). As against 592 residenlial 
plots, the 'draw of lot,' ill respect of 260 
plots or 167 sq. yards each was held on I Rlh 
August. 1968. The proposal of the society 
for the allotment of other plot. on !lCniority 
basis to it. member-; was accepted alld the 
society was asked on 27th September. 196ft 
to make arran(IICmenls for lhe holding of 
'draw of lots' as early as pOlllible. The 
society has not yel fixed Ihe dale for holdin. 
the'draw'. After the development oflhe laDd 
has been completed in accordance with the 
saDctioned lay-out/scl\'ice plans, a perpetual 
lease of lhe residential plots would be execu-
led iD favour of Ihe society and thereafter 
sublealCl in respect of the rsidenlial plo'" in 
the 08II1II of lhe individual memhen of the 
society would be executed. The members 
are liven a period of Iwo years for lhe 
_ruction of hoUICI on lhe plots. 

4560. SHRI SAMAR GUHA: Will the 
Minilfcr 01 IRRIOATION AND POWER 
be pIeucd to state: 

(a) wheIher I-.d of ..... 081 and uni. 
'onn n. of __ leftl a. a rault 0( eon. 
tiIIuouI raiD durina _ North ...... 
tIooct., the tIood ..... auddInIy .... 10 UI 

abDormal height Df 65 feel near the Teesta 
Brid(IIC lIISuming an extraordinary pheno-
menon like a hUIC tidal·bone; 

(b) if so, whether the course of the Teesta 
river in the Himalayan fCIion has been or 
will be surve,ecl 10 aseenain lhe IlIIUIICII of 
flood; 

(c) whether Government tried to IICII'-
lain if the recenl Norlh Ben .. 1 flood was 
caused by Chinesc nuclear blasl in Tibetan 
region, where Chine.<le army is makinl frantic 
effons to build cane-bunker!l alonl the 
Indian borders; 

(d) whelher Governmenl have reached 
any final conclusion as 10 Ihe causes of recent 
Norlh Benpl flood; and 

(c) if so, the findings lhereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) The rael that the water 
rose 60 rccl above the hiabeat flood lewl 
at the Anderson bridlC indicates Ihat theN 
W85 an obslruclion in the bed of the riwr 
Teesla by slips from Ihe banko. This has 
been rurlher confirmed when lhe river went 
down and an obstruelion 30 fl. high was 
noticed al the Anderson Bridlt. 

(b) to (e). With a view to go inlo Ihe caUlell 
or recent noods and to devitIC remediAl 
measures to avoid recurrence of IafIC-scale 
dama.. and disruption of communications 
in fUlure, lhe GoV!. or India baw llet up a 
Technical Commillcc. The Committee has 
been asked 10 submit it. repan by the end 
of this monlh. 

4561. SHRI SAMAR GUHA: Will the 
Minister of HEALTH. FAMILY PLAN. 
NlNG AND URBAN DEVELOPMENT 
be pleued to stale: 

(a) whether it it • (act lhal the Gowm-
ment of Wilt Ben .. 1 asked for. Ipccial 
aDocation o( Central 'und. 'or dneIopInl 
Calcutta which has been recentl)' clc!cribcd 
by man)' national and internalional newt • 
..... as a Dyiq 01)'; 

(b) if 10. the amount •• ked (or and the 
outlines of the plan IIIbmitted 10 the Central 
aow.-a-t lor thc ~t ofCaJcuaa: 




